
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 597/2025 

 

 

SHRI PRAHLAD SINGH                                                    …APPLICANT(S)  

VERSUS 

STATE OF U.P. & ORS                                                   …RESPONDENT(S)                                                                                                                                               

INDEX 

 

S. 

NO. 

PARTICULARS PAGE 

NO. 

1.  RESPONSE ON BEHALF OF RESPONDENT NO. 3- 

DISTRICT MAGISTRATE, MIRZAPUR, UTTAR PRADESH 

IN COMPLIANCE WITH ORDER DATED 06.02.2026 BY 

THE HON’BLE TRIBUNAL  

 

2.  A COPY OF LETTER DATED 17.12.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-1 

 

3.  A COPY OF THE OFFICE ORDER DATED 13.03.2026 IS 

ANNEXED HEREWITH AND MARKED AS ANNEXURE-2 

 

4.  A COPY OF THE OFFICE ORDER DATED 13.03.2026 IS 

ANNEXED HEREWITH AND MARKED AS ANNEXURE-3 
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5.  A COPY OF THE INSPECTION REPORT DATED 

20.03.2026 IS ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-4 

 

6.  COPIES OF THE THREE OFFICE ORDERS DATED 

19.02.2026 ARE ANNEXED HEREWITH AND 

COLLECTIVELY MARKED AS ANNEXURE-5 

 

7.  COPIES OF THE 14 NOTICES ARE ANNEXED HEREWITH 

AND COLLECTIVELY MARKED AS ANNEXURE-6 

 

8.  A COPY OF THE LETTER DATED 16.03.2026 IS 

ANNEXED HEREWITH AND MARKED AS ANNEXURE-7 

 

 

 

THROUGH COUNSEL 

 

 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR THE STATE OF U.P. 

EMAIL-bhanwar09jadon@gmail.com  

PHONE NO.-7838248353 

Date: 27.04.2026 

Place: NOIDA 
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A copy of the letter dated 16.03.2026 is annexed herewith and marked as
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जिलाधिकारी कार्यालय मीरजापुर
(खनिज अनुभाग)

पत्र सं0-3589/ एम०एम०सी०-30 खनिज /2025-26 दिनांक 17/12/2025

विषय :- मा० राष्ट्रीय हरित अधिकरण, नई दिल्ली में योजित ओ०ए० संख्या 597/2025
प्रहलाद सिंह बनाम उ०प्र० राज्य व अन्य में मा० अधिकरण द्वारा दिनांक 04.12.2025 के

अनुपालन के सम्बन्ध में।

क्षेत्रीय निदेशक,

केन्द्रीय प्रदूषण नियंत्रण बोर्ड,
विभूति खण्ड, गोमती नगर,
जनपद लखनऊ।

महोदय,
मा० राष्ट्रीय हरित अधिकरण, नई दिल्ली में योजित ओ०ए० सं० 597/2025 प्रहलाद सिंह

बनाम उ०प्र० राज्य व अन्य में मा० अधिकरण द्वारा दिनांक 04.12.2025 को निम्नवत् आदेश पारित
किये गये है :-

15. In view of the averments made in the application, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and take appropriate remedial action. Accordingly,
we constitute a Joint Committee comprising of representatives of Integrated Regional Office, MoEF&CC,

Lucknow, Uttar Pradesh, Central Pollution Control Board (CPCB), UPPCB and District Magistrate,

Mirzapur and direct the same to meet within two weeks, undertake visits to the site, look into the

grievances of the applicant, associate the applicant and representative of the concerned project proponent,

verify the factual position and take appropriate remedial action by following due course of law and submit

its report within one month. The CPCB will be the nodal agency for coordination and compliance.

मा० राष्ट्रीय हरित अधिकरण, नई दिल्ली के उक्त आदेश दिनांक 04.12.2025 में विषयांकित

प्रकरण में Integrated Regional Office, MoEF&CC, Lucknow, Uttar Pradesh, Central Pollution Control

Board (CPCB), UPPCB and District Magistrate, Mirzapur की समिति का गठन किया गया है तथा

केन्द्रीय प्रदूषण नियंत्रण बोर्ड (CPCB) को coordination and compliance हेतु नोडल एजेंसी नामित किया

गया है।

जिलाधिकारी महोदय मीरजापुर के आदेश दिनांक 16.12.2025 द्वारा प्रश्नगत प्रकरण

कार्यवाही हेतु अधोहस्ताक्षरी को नामित किया गया है। तदनुसार सूचित होने का कष्ट करें।
संलग्नक:- यथोपरि ।

पत्र संख्या व तदिनांक ।

(अजय कुमार सिंह)
अपर जिलाधिकारी (वि० /  रा०)

मीरजापुर।
HOB-943997999

प्रतिलिपि :- निम्नलिखित को सूचनार्थ एवं आवश्यक कार्यवाही हेतु प्रेषित :-

1. जिलाधिकारी महोदय मीरजापुर को उनके आदेश के अनुपालन में सादर सूचनार्थ प्रेषित ।

में

2. क्षेत्रीय अधिकारी इन्टीग्रेटेड क्षेत्रीय कार्यालय पर्यावरण, वन एवं जलवायु परिवर्तन मंत्रालय (MOEFCC),

केन्द्रीय भवन, 5वी मंजिल, अलीगंज लखनऊ।

3. मुख्य पर्यावरण अधिकारी (वृत्त-2), उ०प्र० प्रदूषण नियंत्रण बोर्ड, विभूति खण्ड, गोमती नगर,
जनपद-लखनऊ।

4. क्षेत्रीय अधिकारी, उ०प्र० प्रदूषण नियंत्रण बोर्ड, क्षेत्रीय कार्यालय, सोनभद्र ।

अपर जिलाधिकारी (वि० /  रा०)
मीरजापुर ।
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